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of tbe IDdultriei (DeveJopmeot ct B.",uJ· 
atJoa) Act, GO freIb letter of inteDt bas 
been i_ued dOriD, 1986 and January, 1987 
for .. btiahina aD Industrial uit lpecifi
cally 10 Pitboraaarh district of Uttar 
Prad.h. 

T,...,o,t •• bIt., tola ••• t,'al VaU. 

2133. SHill HARISH RA WAT : Will 
tbo Mlulster of INDUSTR Y be pleated to 
.tate : 

(a) tb. States in tbe country whfre 
trlDlport lubsidy is beiDI liveD to indust
rial uaita ; 

(b) whether percenta.. of transport 
lubajdy is differeDt in varioUi States ; and 

(c) If 80. tbe justification for tbi. 
ditforcOC'e ? 

THE MINISTER Of STATE IN THE 
Dl!PARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHR.I M. ARUNACH· 
ALAM) : <a> The Transport Subsidy 
Scheme Is applicable in tbe States of 
Jammu & Kashmir. Himachal Pradesh. 
Sjkkim. North eastern Relion, Union 
Territorie. of Andaman a Nicobar IsJand., 
Lak.hadweep, D.rjeelinl district 0; West 
B.Olal aDd billy are •• or lluar Pradesb, 
comprlsiD, Debraduo, Naja.tal, Almora. 
Pauri aarh.al. Tebrf Oarbwal. Pitbora
•• rb, Uttar Kashi and Chamoli. 

(b) aDd (c) Owinl to tb. disabilities 
luJl'ereJ by tbe ontrepreneur. due to lonl 
transport lead. prevailin, In tbe North 
Ba.tern Reaion, Sikkim, Lakshadweep, 
ADdamaD 4 Nicobar Isllnd, and Jammu" 
Ka,hmir tbo tranaport subsidY.I Idmislible 
@ of '90% compared to 75% In other areas 
.. the .. aro Dearer to tbe main r .. ion. of 
tb. country. 

a" .. " 01 •• rtl .. of Wester. Co.lledl. 
LA.Ued 

2114. SHill TBJA SINGH DARDI: 
Will tb. Minister of eNER.GY be pl.sed 
to ,tat, : 

(a) whether tbe work in. iDCludiD8 
fiDUC,.1 'perrormance or tbe Western 
CoaJflelds Ltd. was revi.wed recently ; 

(b) if so, tbe details or the review; 

(c) wbether 40 project. scheduled to 
be completed by March, 1985 by tbi. 
U adertakiDI have not beeD comploted 10 
far ; aDd 

(d) if so, tbe details in this rcaard ? 

THE MINISTER OF ENBRGY 
(SHRI VASANT SA THE): (8) and (b) 
A report of tbe ComptroUer and Auditor 
General of India, Union Government 
(Commercial) 1985, Part VI. on Western 
Coalfield. Limited received in tbe Depart. 
ment of Coal, which was laid on tbe Table 
of both Houses of Parliament. in Decem
ber. 1986, has amongst other thinl., 
commented upon tbe working and financial 
performance of the Coal Company. 

(c) and (d) or the 40 projects schedu
led to be completed by March, 1985 in tbe 
undivided Western Coalfields Limited. 2j 

have been comrJeted so far and work on 
3 projects was suspended due to seominiul 
difficulties. Of the remaining 12 projt'cts, 
.ix projects are progressing .s per 
schedule and implementation of six 
projects is delayed due to various rea SODS. 

Permi,.'oG for lettina up Indastrlel ia 

Punjab 

2135. SHRI TVA SINGH DARDI : 

SHRJ BALW ANT SI NOH 
RAMOOWALIA: 

Will the Minister of INDUSTRY be 
pleased to state : 

(a) whetber many companies bave 
requested Government to Irant permissioD 
to set up industries in Punjab; 

.(b) if so. tbo Dumber of such projects 
which are .under consideratioD of Govern
mont; 

(c) whether- Government propose to 
.ive tbeir approval soon to set· up 




